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BEFORE Ty HON'BLE NATIONAL GREEN

TRIBUNAL
PRINCIPAL, BENCH, NEW DELHI
OA NO, 1354 OF 2024

In the matter of*

Viyana Berwal

......... Applicant
Versus
Range Officer Faridabad &Ors. Respondents
INDEX
Sr. Particular Date I;J{;TW
No. No.
1 Reply Affidavit of Afzal Khan, I N
Range Forest Officer Faridabad
(Respondent No.1)
2 Annexure R1- Copy of |9.10.2023 4-6
permission for tree felling in the
premises of respondent no. 2
8 Annexure R2-copy  of  the|25.10.2023 |7.9

permission letter
4 Annexure R3-copy of the letter [29.3.2024 |10
no. 2350 dated 29.3.2024 of
SDO, AH&D Department

5 Annexure R4-copy of the letter|27.2.2025 |11
no. 2769-70 dated 27-2-2025

6 Annexure R5- Reply dated 28-02-128.02.2025 |12
2025 of SDO, AH&D Department

7 Annexure R6- Forest offence 13
report

Filed By:
Date: 25.04.2025 S

Lokesh Sinhal, Sr Addl. Advocate General, Haryana
Counsel for Respondent No.1
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TIONAL GREEN TRIBUNAL
CH, NEwW DELHI

OA NO. 1354 OF 2024
= . 1354 OF 2024

ln. the mateey of:
Viyana Berwal
-.Applicant
Versus
Range Office; Faridabag g others Respondents

foll

ows: -

That deponent is working as Range Forest Officer

Faridabad and competent officer to file this affidavit

before the Hon’ble tribunal.

That on dated 06.10.2023 respondent no. 2 had sought
permission for tree felling in the premises of respondent
no. 2 for the purpose of extension of building (copy of
the letter enclosed herewith as Annexure R1) and after
proper inspection of site necessary permission was
allowed to the respondent no. 2for the purpose of 52
trees felling including08 Ficus trees for transplantation
(copy of the permission letter dated 25-10-2023 enclosed

herewith as Annexure R2).0ut of these 08 Ficus trees,

03 were pipal and 05 were Gular.
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3
That the respondcnl n

0.2 10 hag allotted the work of tree

Aon 14 4 Private contractor Sh,
Kapi) D
¢V S/o g ¢
0 S| Kanhay, Lal Ryg Sector ~ 9,
Furi(labnd Vide lettey no

2350 dateq 29.3.2024 in which
1 ig Specifie

ally Mentioney by

the respondent pyg. 2 to
follow the guidclincq

as per Permission letter by Forest
lclling the tre

dcparlmcnl While

€S (copy of the letter no.
2350 dated 29.3.2()24 Chcloge

d hcrcwith as Annexure

ated 10.10.2024 Passed by

al Comprising

g the representative of
membey Sccretary, CrCB
Chandigarh Visited

its report

> necessary
action for violation of condition no.12 of th

€ cutting
Permission gjvep

to the Deputy Director of Animal
Husbandry ang Dairying, Faridabad.

That vide letter no. 2769-70 dated 27-2-2025 Deputy

Conservator Offjcer Faridabad hag given an opportunity

of personal hearing to Deputy Director, Department of

Animal Husbandry Dairying and Fisheries Faridabad,

Haryana (copy of the letter no. 2769-70 dated 27-2-2025

enclosed herewith as Annexure R4).

That on dated 28-2-2025 Sub Divisional Officer

representative of respondent no. 2 appeared before the

Deputy Conservator Officer Faridabad and submitted his

G
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reply dateq 28-05
02-2025 alongwith the letter no. 2350

dated 29.3.2024 (Anncxurc R5)

7 That

. at gt TClcv
a : v .
ant (o mcnlmn here that as per information

PrO\’i(IC( ' mpee ¢
I by the Office of Deputy  Director, Animal

”lIS < v’ D, . .
bandry & Dmr)'mg, Faridabad on 01.08.2025. 270

trees - e e
have beep Planted at ¥ different land parcels of the

sai . . ’
aid departmeny, Plantation done at these fown locations

were verified on 03.03.2025 with official of Animal
Husbnndr_\' & Dairying Department and 23§ trees were
found

— survived. It was advised to replace those 32

number of trees with new saplings.

8. That after consideration of all the facts, report of joint
committee and reply submitted on behalf of Respondent
No.2, a Forest Offence Report No 014/0449 dated
01.03.2025 against the contractor of the respondent no.
2 (copy of the FOR enclosed herewith as Annexure R6)

has been issued.

9. That in the present matter nothing wrong and violation

has been committed on the part of answering deponent.

In view of the submissions made herein above, it is
humbly submitted that present OA may Kindly be
dismissed qua the answering respondent. Respondent

No.2 may be directed to best possible efforts be made (o

(o
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stems of 8 Ficus trees with

continued care for their survival.

Date: 25-4-2025
Place: Faridabad

VERIFICATION: -

4

&L%?
Deponen

Range Forest Officer,
Office of DFO, Faridabad,
Haryana

Verified that the contents of this reply affidavit are true and correct to

the best of my knowledge and belief and nothing has been concealed therein

and the information are derived from the official record.

Date: 25-4-2025
Place: Faridabad
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Deponen
Range Forest Officer,
Office of DFO, Faridabad,
Haryana
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Forest Depariment L
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Divisional Forest Officer (Faridabad)

Operator Update r?ogf"'z ..... D:tecﬁf.i’?’a',‘?o_?j
~ L0py Is C'f'-’vlul'(!::u' IR .

infarmation & Further ne 'Fapf()f

fose .
O5SEry And
ety aClton,

Range Officer user Update

Manage User - ‘ L

Tree-Felling Records

)

Clarification Records

In between Communication @
CF-DFO Communication

Report
Request Detail

Invest Haryana Communication

Dashboard » Tree-Felling Records » View

SRN : LLQ-8VJ-VQQB View Details Date : 06-10-2023

Personal Details

Applicant Deputy Director AHD Faridabad (fSE} ST&¥ecR 316 BameTS)

Name
Father's Name = - Address Deputy Director Animal Husbandry & Dairying

Faridabad Near Railway Station Road Old Faridabad

Mobile No. 9996109410 Email -
Address

Organization Details
Status Pending Category Organization  Type Tree Felling

User Type SARAL

'164.100.137.243/e"- ﬁainrecord/update?id=MTA3NzE=&hash=9b1f071 6762f4b785b51 749fb65d1806a2e53492&encoded=1&role=6
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Land Details

Purpose

Land 10 (Kanal)

Measurement

| Location
| Station

Agency
' Type

Government

Khasra 355

Number
GPS Reading

GPS Longitude

GPS Latitude

Risk Category

Risk Category

RO Information

Range Name”

HAAA AAN AT VAV anandanclemalacanacdl o d_i_ma _aawann

Building Construction

. Faridabad Underpass Old Railway

156

Forest Department

Name of

Organization

Jamabandi

' Village

| Place

| 1

Number of Trees

Low Risk

Select Range v 'a

Submit

Y S

Deputy Director AHD Faridabad

Consent

Faridabad Of Faridabad In HARYANA

52

KML/KMZ File

RO Name*

Cancel Reject

FAm A AMAALILTIAFL A i amn me 14AAA_A_EAARAD nn~ndesbed 0 rala-Q
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Permission letter by
Concerned Divisional Forest Officer

BRUN AR / Government of Haryana
deon 11:1]1M|u| SN, 1900 (1900 @1 votid w1 wfa i 11) & varer-a - spefrg ":(f”’jf’l"i "”“ ] f]'.(l a4 marh oy qu
gt/ oy iy apeton

Permission for felling of trees In areas notified under qeneral section-4 of Haryana Land and Preseryation
Act, 1900 (Punjaby Act 1T of 1900) and tree transit/transplation,

am oty wrerer smx e
Name Deputy Director Ahd Faridabad

ARBRRRSIE
Organisation Name Deputy Director AHD Faridabad

achrt aon Deputy Director Animal Hushandry & Dalrying Faridabad Near

Current Address Rallway Station Road Old Faridabad

yfty vorry Farldabad , Faridabad (Haryana),

Land Location

CICENGE! 10(Kanal)

Land Measurements

WU/ CJe G 356

Khasra/Plot Number

H

351 HEH B AW Ravinder Singh

Range Officer Name

Reference No. (SRN):- LLQ-8V]-VQQB

S g 6 fafd / Date of Issuance: 25-10-2023
S v T T / Place of Issuance: Gurgaon

TN e ated1 wfgavur / Issuing Authority: Divisional Forest Officer (Raj Kumar)

This Is a Digitally Signed Certificate and does not require physical signature. The authenticity of this certificate can be |
verified from the verification link mentioned below:

& s

10of3
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Permission letter by

Concerned Divisional Forest Officer

BRI TSR / Government of Haryana

eRamn «3-oferor AfAFR, 1900 (1900 B GoTa &1 Ay 11) $ ari-4 % anfi s i 4 gafl & erg AR gy
Tifdie/ IR &t argEfa

Permission for felling of trees in areas notified under general section-4 of Haryana Land and Preservation
Act, 1900 (Punjab Act Il of 1900) and tree transit/transplation.

Species

Wi @A @l ¥ / Place of Issuance: - Gurgaon
Y e Tl TfaERul / Issuing AUthority: pivisional Forest Officer (Raj Kumar)

verified from the verification link mentioned below:

hitps://164.100.137.243/eservices/mobileapilverify/forest/LLQ8VJVQQB

This is a Digitally Signed Certificate and does not require physical signature. The authenticity of this certificate can be

Classwise number of trees Total Total
v N | m DA mB A 1B Under %07 Velme
‘ | . trees (M3)
| Size Trees
Sisham i_.9 4 | 0 1 . 0 | 0 0 0 7 j181 |
Misc L 5 | 27 9 | 3 0 0o 1 0 45  16.14
Total 7 3 9 4 0o | ol 1 0 52 17.95
B 1
St e & fafel / Date of Issuance: 25-10-2023

20of3
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Permission letter by

C . . .

oncerned Divisional Forest Officer
aﬂqmn uRem aiffyam, 1900 (1900 &1 4 Al
aﬁa'/'m\wmﬁwfm &1 9A1a T A 1) § urra 3
Permission for felling of trees in ar

Act, 1900 eas notified under gen :
(Punjab Act I of 1900) and tree transit/transglatforzl section-4 of Haryana Land and Preservation
Applicant Deputy Director Ahd Fakjdabed at village Faridabad

2}?%‘)0531 to fell trees on this land with Khasra/ Plot number distglgtﬂ raridabad BBES
e report submitted by RFQ, _Ravinder Singh L

Haryana

dated __19-10-2023

CONDITIONS OF PERMIT
1. Only the numbered trees will be felled.

2:1) i

rees to be felled will not be uprooted except in case of developmental works/ Individual plots.
3. No dragging of wood will be permitted.
4. Felling after sun set and before the sun rise will not be permitted.

5. No fire will be allowed.

6. No damage to unmarked trees will be caused during felling in the area and the owner will have to pay the
compensation as determined by DFO for any such damage.

7. The owner of land shall be responsible for any illicit felling in the area and he will have to pay the compensation
as determined by DFO for any such illicit felling.

8. No forest produce will be removed without a Rawana Challan from concerned Range Officer.

9. The permit is liable to be cancelled at any time if any violations of conditions of permit take place / facts given in
the application for permit are found incorrect. The decision of DFO in this regard will be final.

10. The forest department does not hold any responsibility for distribution of sale proceeds among the owners of
the land.

11. No separate permit for timber transit as per Indian Forest Act, 1927 is required within the territory of Haryana.

12. .permission Is Granted As Per Recommendation Of Rfo Subject To The Condition
I That The User Agency Will Plant Five Times The Number Of Felling Trees lL.e.
(52x5=260) 08 Ficus Trees To Be Transplanted And Submit The Land Plan For

Plantation.
Date: 25-10-2023 Raj Kumar
place; _ Gurgaon (Divisional Forest Officer)

This i< a Digitally Signed Certificate and does not require physical signature. The authenticity of this certificate can be
verified from the verification link mentioned below:

mr ps:[/] 64.100.137.24 3/esewices/_nmbilcapi/v‘ekrifr'y/l'nn;;;ElLLQ_i_]VJ_VQQIL_
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Office of Deputy Conservator of Forest, Faridabad
U 9 WREH, BRIEEE
e-mail dfofbd2 @gmail.com

BHD fe=i®
a #,
Deputy Director
Department of Animal Husbandry Dairying and Fisheries
Faridabad, Haryana.
fawg—

0.A No. 1354/2024 ¥ 99 THoshodio & ey 2w 03.02.2025
I # Al g v SuRed W AR |

SWRIT fJua © Heui § Sad 9 § AR NGT, Principal Bench New
Delhi ERT f&HTh 03.02.2025 &7 oM<y feF T 8 f% Animal Husbandry Dairying and

Fisheries Faridabad & URER # oy w9 A o T 8 Auia FoEgaR U= @
STEE 1 B B HRUFICATAT R AAE GEAE w1 b Friw @ g1 o

o 2T 28022025 BT 11:00 T9F HECEE T AUSE BT H YO axamS Ak

w%mw@%gwﬁua%ﬁmﬁﬁmﬁa@o@oﬁo,ﬁwﬁaﬁmﬁaﬁm
A g RUE U B S D |

Hor™ / SR s
JU T ARED
THRIGES
90 iR A767-7° Wﬂ?}&)&o:zs’
e gfa fefafed an—

T i SRR, BRIEETR

- District Coordinator, Haryana Biodiversity Board, Office of DFO, Faridabad,
Haryana

21 o Frw Rl o @ R saw PeiRa fife/ e o a A
W,Wﬁ@%/mﬁﬁﬂ%ﬁﬁ%@ﬁ\

W
BRI

wﬁaﬂmmﬁvm,m,aﬁmm,mwm,ﬁm—wm.
T 01292286760 e-mail dfofbd2@gmail.com
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